Anil Kumar Saxena, aged about 47 years,
Son of Late S. S. Saxena, Resident.af-fa*fﬁhr“J :
No.RB-II/971-D, TRS Colony, Nagra, Jhansi. 5

Rakesh Kala, aged about 31 years, A
Son of Shri A. P. Kalam resident of Quarter Bo. i fun
RB-I1/966-H, TRS Colony, Nagra, Jhansi. Saliiee

2 Mahendra Singh Yadav, aged about 34 years,
Son of Shri T.S. Yadav, Resident of 651 Masiha
Gunij, Sipri Bazar, Jhansi.

4. Dilip Borkar aged about 36 years,
, Son of Malauji Borkar, Resident of Quarter No.RB- |
L FL7964-H, TRS Colony, Nagra, Jhansi. * ‘
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By Advocate : Shri R. K. Nigam i
& Versus {

_i e Union of India, through Secretary, e el

| e Railway Board, New Delhi. LELﬁq?H

| 2. General Manager, North Central Railway, h’t_}

| | Allahabad. ;

3 Financial Adviser and Chief Accounts Officer, !

North Central Railway, General Manager Office,
] | Complex, Allahabad.
g Divisional Railway Manager, North Central --{
Railway, Jhansi. e
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: By Advocate :

Shri R. K. Nigam, ecounsel for the applicant

submits that a direction of this Tribunal to consider

his representation of the applicant dated 12. 11.20

ﬁ;ﬁﬂﬁﬁﬁwi7)i pending before respondent no.2, W
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P.N. Rai, Standing counsel for the ﬁﬁiiw&;gf
present in the court, is directed to take @ﬁﬁ?'ﬁfi
OA along with this order and sent the same to

concerned authority for compliance.

’:T  - 2% The OA is disposed of with the above direction at
Jfﬁi - the admission stage itself. No costs.
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